HIGH COURT OF DELHI

HYBRID e-SEWA KENDRA
S-ddT &g
The High Court of Delhi has made available the services of Hybrid e-Sewa
Kendra on all working days. The litigants, advocates and public at large can interact

with the e-Sewa Kendra through video conferencing from the comfort of their home and

offices to seek information regarding their cases and other services. Free of cost

digitization services have also been started at e-Sewa Kendra for the benefit of
advocates and litigants who can avail the facility for e-filing. The services of hybrid e-
Sewa Kendra can be availed by joining the meeting at CISCO Webex platform through
following link:-

https://dhcvirtualcourt.webex.com/join/dhevirtualcourtll

Meeting No. 1764934961
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The following Services can be availed at Hybrid e-Sewa Kendra, Delhi High
court: -

Information concerning Cause lists, Case status details and related Inquiries

HHAT I, GHeAm T e & fave & e ud iR ygars
Information concerning Video Conference Court hearing
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% Information concerning Traffic Challans on Virtual Traffic Courts in Delhi
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Information concerning free Legal Aid Services
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Assistance in e-Filing
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% Assistance in downloading eCourts Services and the Delhi Hi gh Court Mobile
Applications
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% Assistance in purchase of e-stamp papers/e-payments
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% Assistance in online booking of e-mulakat appointments in Delhi Prisons
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Assistance concerning other Digital facilities available in the Court
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Provision for softcopy of Judicial orders/Judgments through electronic mode
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